of air trangport services taking into account the need for air trangport services of different regions of
the country induding Marth-Fast region. It is however, Up to the airlines to provide air services to
specific places depending upaon the traflic demand and commercial viakility. As such airlines are free
1o operate anywhere in the country including Punjab subject to compliance of route digpersal
guidelines issued by the Government.

Investment in aviation sector
2624, SHRIYV. HANUMANTHA RAC: Will the Minister of CIVIL AVIATION be pleased to state:

(a) whether Indian aviation sector reguires about Rs.1,50,000 crores for airpart construction

in next ten years and ancother Rg.2,00,000 crores investment inaircraft fleet for the next ten years;
() whether there will be huge investment required in aviation sector by 2020;

() if 0, what are main decisions taken in this regard and how Government is likely to get

this amount 2o that our airports are developed praperly; and
() whether aviation industry faces problem of developing infrastructure ?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL PATEL): (&)
to (&) There is no such estimation made. However, Alrports Authority of India (AAD) has plan to incur
expenditure of Re.12434 crares for modernisation of airports and air traffic services across the
courntry during Xlth Five Year Plan period (2007-2012) which will be financed mainly through intermal

resaurces and borrowings.

() In arder to corform to the Intermational Civil Aviation Orgarisation (ICAC) and
Directorate General of Civil Aviation (DGCA) guidelines, addtional landis to be acquired by the State
Government for development of airport infrastructure. Acquisition of land is not always feasible and

thig creates hurdles in development of the airpart.
Competency of SIU
2095 BHRIKAMAL AKHTAR: Wil the Minister of FINANCE be pleased to state:

(a)  whether Staff Ingpection Unit (SIU) has core competency to conduct cbjective
assessment of work load in &l departments/Miristries of Government which vary from Science and

Technclogy, Defence, Paramilitary, Health, Education etc.;

(=)} whether SIU personnel assigned to conduct work studies are recruited on basis of their

competency in Human Resources/ Defence/ Science /Medical/ Education;

(o) if 2o, the details of recruitment procedure alongwith gualifications required for selection in

siU;

() it naot, whether it ig ad foc arrangement with persannel taken on deputation from other

departments without any specific competency ; and
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(e what steps Government/proposes to take to professionalize SIU by involving institutes
like 1M 2

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENAY: (a)
Yes, Sir. However, the Scientific and Technical Organigations are not within the purvew of the SIU
but a Committee constituted by the Head of respective Department, with a representative from SIU

gs g Core Member, conducts studies of such organizations.
(b))  Yes, Sir.

()] The Agsistant Deputy Director, Deputy Director and Joint Director in SID who are
assigned to conduct work studies are recruited as per provigions of Recruitment Rules. A copy of the
notified Recruitment Rules indicating the details of recruitment procedure along with gualifications
required for the abave posts are given in the enclosed Statement ( See below). Officers of the level of
Under Secretary and Deputy Secretary belonging to the Central Secretariat Service are also postedin

SIU to conduct work studies.
(d)  Does not arise.

(e The SIU officials are deputed for Basic and Advance Management Services Course
conducted by the Institute of Secretariat Training and Management (ISTM) of the Department of

Personnel and Training to enhance their professional skills.
Statemsnt
Notified Recruitment Rules

ot |, T T, (TH.) 04/0007/2003-05 Regd. Na. D. L. (N) 04/0007/2003-05
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Separate Paging ig given ta this Part in arder that it may be filed as a separate compliation
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HAW--E0S 3 - 39 - @Us (i)
PART-II-Section 3-Sub-section (i)

U TRER F AT (T HATd B BIgh?) 8N S 11 AIfSmg] (99 I 875 W= &1
BREHY) N1 Y % ieefa a=mw oft 9t forn 10 wrmon wifafees e (s aemo vaR &
e, 99 -foay anfe witfea €

General Statutory Rules (Including Orders, Bye-laws efc. of a general character) issued by the
Ministries of the Governmant of India (other than the Ministry
of Defence) and by the Central Authorities (other than the
Administrations of Union Territories)

EEEFICD
(= fermm
=< el 29 far, 2006
HHMA. 1l WM & T 309 F WRE BRT Wed vIRndl & 9EF &6 §Y R
T [ fomraHa e gee wdl fma, 1965 o e @, @ fmmm e
frferor e HE f=divs, FE fsaus ok aoa! Ters Al fAaH, 1985 199 961 $
far afmia S g0 2 00 aifdeeaor 9 R T & 91 9 &1 A R T 8, R
HaATer & 2y AT, wErRt AR e § Weh e, 99 g of aee s R %
TS TR W | 1 gt &1 fAfrms #e & fog frafafies fram a9 € e
1. TR W iR R - () 37 FEAT @ Hiw T R SEed (9 ) SEEsT

T SB1E) (Ugh e, 99 e AR UeTae oU Meee) 9 [+7H, 2006 2

@ F 3t H HEeH B G E @1 g 2R

2. gE-HwET, g TENr ofiN a99HE — 96 U &) W], SH6] I AN SUE] daHE
TEEW, SIS TR SUTEg W (2) W IR (@) A fAfTE 2

3. AT IER, L W 3N A oTEATT 3N — 576 T8 R 4] @1 STy T ofR erE e
3R SO e o= Tl d B W11 o1 e Al o ¥ (5) ¥ Wi (W) fafide &

1. Short title and commencement — (1) These rules may be called the Ministry of Finance
(Department of Expenditure Staff Inspection Unit) (Joint Director, Deputy Directar and Assistant
Deputy Director)- Recruitment Rules, 2006,

(@) They shall come inta force on the date of their publication in the Official Gazette.

2; Number, classification and scale of pay — The number of the said posts, its classification
and the scales of pay attached thereto shall be as specified in columns (2) to (4) of the Schedule
annexed to these rules.

3. Method of recruitment, ags-limit, qualifications, stc. — (1) The method of recruitment, to
the said posts age limit, qualifications and cther matters relating thereto shall be as specified in
columne (&) ta () of the said Schedule.

4, Disqualification. — No person,—
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(a) who has entered into or contracted & marriage with & person having a spouse living, ar

(=)} who having & spouge living, has entered into or contracted & marriage with any person,
shall be eligible for appaintment to the said posts:

Provided that the Central Government may, if satisfied that such marriage is permissible under
the personal law applicakle to such person and the other party to the marriage and that there
are’other grounds for so doing, exempt any person from the operation of thig rule.

5, Powsr to relax. — Where the Central Government is of the apinion that it is necessary or
expedient so to do, it may, by order; fof reasons to be recorded in writing, and in consultation with
the Unicn Public Service Commission, relax any of the provigions of these rules with respect to any
clase or category of persons.

6. Saving. — Nothing In these rules shall affect reservations, relaxation of age-limit, and
other concessions required to be provided for the Scheduled Castes, the Scheduled Tribes, and
other Special categories of persong In accordance with the orders issued by the Central Government
from time to time in this regard.

SCHEDULE
Mame of post Number of Clazsification Scale of Whether Whether
post oay zelection benefit of
post or non- added years
selection of service
post admizsible under
rule 30 of the
Central Civil
Services (Pension’)
Rules, 1972
1 2 3 4 5] &
Joint Director - 2% (Twa) 2006 General Central Rs.12000-375- Selection Mot applicable
*Subject to Services Group "A’ 16500
variation Gazetted,
dependent MNor-Miristerial
on workload
Age limit for Educational and Whether age Period of
direct other qualifications and educational  probation,
required for direct qualification if ary
recruit prescribed for
direct recruits
recruits will
apply in the case
of promotees
7 8 Q 10
Mot applicable Mot applicable Mot applicable Mot applicable
Method of recruitment =, Yhether by direct Incese  of recruitment by  promotion/
recruitment or by promation or by deputation/absorption  grades  from  which
deputation/absorption and percentage of promotion/deputation/absorption to be made

thein the filled by various methods
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Pramotion falling which by deputation including
short-term contract

Promotion;

Deputy Directar {(Rs. 10000- 152007 with

five years’® regular senvice in the grade.

Note: Where junicrs who have completed
their gualifying/eligibility service are being
corgidered  for  promction, thelr seniors
would also congidered provided they are not
short of the reguisite qualifying/  eligibility
service by more than half of such qualifying/
eligibility =service or two years, whichever ig
lese and have, successfully completed their
probation period for promotion to the next
higher grade along with thelr juniors who
have already completed qualiiving/eligibinty
service.

Deputation (including short-term

contract):—

Officers under the Cemtra|/8‘[a‘[e Govern-
ments/Union  Territaries/  Public  Sector
Undertakings/Autonomous Organizations
and local bodies:

(a) ()  holding aralogous pjosts  on
regular basis in the parent cadre/
department; or

(i) with five years® service in the

grade rendered after appointment
there o on a regular basis in the
scale of pay of Bs. 100046-326-
B0 or eguivalent in the
parent Cadre/Department ; and
(b) possessing, the fo lowing educational
qualifications and experience;
() A degree of a recognized University or
its equivalent ;
Have completed s iccessfully the
Acvanced Maragement Services
Course of the Ingtitute of Secretariat
Training and Management or Defence
Institute of Work Study or eguivalent
fraining In any other mized
institution; and
(i) Having five years® experience of work
study.
(The departmental officers in the feeder
category who are in the drect line of
promaotion yill not be,e\\gjble for
consideration far appointment on
deputation. Similarly, deputationist shall not
be eligible for consideration |f appointment
bypramotion.)

Q)

reco,

53



1

12

Pericd of deputation (including short term

contract) including  period  of  deputa-
tion.(including  short  term  contract)  in
another ex-cadre pogt held immediately

preceding this appointment in the same or
some other organization/department of the
Central  Government  shall  ordinarily  nat
exceed four fears. The maximum age limit for
appaintment by deputation (including short-
term contract) shall be not exceeding 56
years on the closing date of receipt of

applications .

Composition of Departmental Promotion
Committee

Public
Service Commission is to be consulted in
making recruitment

Circumstances in which  Unian

13 14
Group "A" Departmental Promotion Committee Cornsultation  with the  Union  Public
(for promation): Service Commission necessary while
(1) Chairman of Member, Union Public Service appointing an officer on deputation
Commission - Chairman (including shart-term contract).
(2) Jaint Secretary In Department of
Expenditure - Member
(3) Jaint Secretary Incharge of Staff Inspection
Unit - Member
11 12
agreement research technigues.
The departmental officers in the
feeder category who are in the direct line of
promotion  will,  not  be  digkle  for
consideration for appointment on

deputation.

Similarly deputationist shall not be eligible
for corsideration  for  appointment by
promation.

Period of deputation (includin shart-term
contract) including period of deputation.
(including short-term contract) in another
ex-cadre post held immediately preceding

this appointment in the same or some other

organisations/department  of the Central
Govt.  shall  ordinarily ot exceed  five
yedars. The maximum age limit for appoint-

ment by deputation (including shart-term
contract) shall be not exceeding 56 years as
on the closing date of receipt of applications.
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14

Group &’ Departmental Promation Committes
(for promation))

(1) Chairman of Member, Union Public Service
Commiggian - Chairman

(2 Joint Secretary incharge of Staff Inspection
Unit - Member

(3) Joint Secretary (inchargs Administratian,
Department of Expenditure)) - Member

Consultation with Union Public Service
Commission is necessary for appointment
to the poet on each oocasion.c

1 2 3 4 5 &
Agsistant 40% (Forty) General Central Re. 6500- Mot Mot
DepLity 2006 200- applicakle applicable
Directer *Subject to Services Group B’ 10500

variation Gazetted, Non-

dependent Ministerial

on workload.

7 8 9 10
Not applicakle MNot applicable Not applicakle Not applicakle
11 12

Deputation (including shart-term contract ) Deputation (including shart-term contract)/

ahsorption

Note - Orly employees of the Central/State
Governments/Union Territories are eligible for
ahsorption.

Absorption -

Officers under the Central Government
failing which officers from State
Governments/Union Territories/Public
Sector Undertakings/Autonomous
Organizations and local bodies @

(a) (i) holding analogous post on
regular basis in the parent
cadre/ department; ar

WWith three years, service in the
grade rendernal after appoint-
ment thereto on & regllar basis
in the scale of pay Rs. 5500~
2000 or equivalent in the parent
cadre/ department and

i

1 2 3 4 5] &
Deplity 15% (Fifteen) General Central Rs. 10000-  Selection Not applicable
Director 2006 Civil 325-15200

* Subject to Services Group A’

variation Gazetted,

dependent, MNon-Miristerial

on workload

7 8 Q 10
Mot applicable Mot applicable Mot applicable Mot applicable
11 12

Fifty per cent by promaotion falling which by Promotion:
deputation (including shart-term contract). Agsistant  Deputy Director (Rs. 6800-
Fifty per cent by deputation (mcluding 108000 with eight years regular service in

short-term contract).

the grade.
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contract):—

56

Notei- Where juniors who have completed
their gualifying/ eligibility service are being
corgidered  for  promction, thelr seniors
wauld also be considered provided they are
not  short  of the requisite  gualifying/
cligikility service by more than half of such
qualifying/eligicility  service or two vyears,
whichever i less, and hawve successiully
completed  their  probation  period  for
promotion  to the next  higher grade
alongwith  their juniors who have already
completed such qualifying/eligibility service.
Deputation {including short-term

Officers under the Central  Government

failing which officer from State Govt./ Union

Territorles/Public Sector  Undertakings/

Autonomaus Organizations and local bodies:

(&) () hdding analogous post on regular
basis In the parent cadre/ depart-
ment; or

(i) with five years® service in the grade
rendered after appointment thereto
on & regular basis in the scale of
oay of Re 8000-13500 ar
equivalent in the parent cadre/
department ; or

(i) witheight years senvice in the grade
rendered after appoint-ment thereto
on a regularbasiz in the scale of pay
of Ha. 4600~ 10600 or eguivalent
inthe parent cadre/ department and

(b) possessing  the fallowing educational
gualifications and experience:

(i A degree of a recognized University
or ite equivalent;

(i) Have successfuly completed the
Advanced Management Services
Courge of the Institute of
Secretariat Trairing and Manage-
ment ar Defence Institute of Work
Stady or eguivalent fraining in any
other recognized Institution.

OR

Have successfully completed the
basic management service courseof
the Institute of Secretariat Training
and Management or equivalent
training in any other recagnized
institution and have three years®
experience in the application of
work study/organization and
methods/analytical/statistical/
operations  research and  other
management research technigues.



i

12

(b) possessing  the following educational
gualifications and experience:

(i A degree of a recognized University
or ite equivalent;

(i) Have successfully completed the
Advanced Management Services
Courge of the Institute of
Secretariat Training and Manage-
ment or Defence Institute of Waork
Stacdy or eguivalent training In any
other recognized Institution.

OR
Have at least two years® experience
in the application of work study/
organization and methods/analyti-
cal/statistical/  operations research
and other maragement research
technigues.
OR
Have successfully completed the
basic maragement service courseaf
the Institute of Secretariat Training
and Management or equivalent
training in any other recognized
institution and have three years’
experience in the application of
work study/organization and
methaods/analytical/statistical/
operations  research  and  ather
management research technigues.
Pericd of deputation (including short-term
contract) including  period of deputation
(including  short-termerheld  immediately
preceding thig appointment in the same or
some other organisation/department of the
Central  Government  shall  ordinarily not
exceed five years. The maximum age limit
for appointment by deputation  (including
short-term contract)/ absorption shall be not
exceeding b years as on the closing date of
the receipt of applications.

13

14

Mot applicable

Corsultation with the Urion Public Service
Commigsion necessary for filling up of post
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